14y Papers Laid
(b) Annua] Accounty of the All India
Institute of Medical Sciences, New
Delhi, for the year 1984-85 and Audit
Report thereon, under sub-section (4)
of the section 18 of the All India In-
stitute of Medical Sciences Act, 1956.

(c) Review by Government on the
working of the Institute.

(d) Statement gi'ving reasong for the
~.delay in laying the papers mentioed at
{a) and (b) above.

[Placed in Library. See No. LT—2282 /
86 for (a) to (d)]

I Statement giving reasons for not

lnying the report and andited Accounts

11984-85) of the Central Coumcil of
Indlan Medicine, New Delht.

1. Statement giving reasons for neot

laylng the Report and Audited Acconnts

(1984-85) of the Central Research Inti.
tute for yoga, New Delhi,

H1, Statement giving reasons for not

lalyng the Report and Audited Accoants

(1984 85) of the Vishwayanat Yogash-
ram, New Delhi.

IV, Statement giving reasons for wnot
laying the Report and Audited Accounnts
(1984-83) of the Centra] Councll for
Research In yoga and Naturapathy, New
Delhd.

V Notifications of the Ministry of
Health and Family Welfare (Department
of Health).

SHRT S, KRISHNA KUMAR: Sir,
T also beg to lay on the Table a copy
each (in English and Hindi) of the fol-
lowing papers;—

I. Statement giving reasons for not
laying the Annuaj Report and Audited
Accounts of the Centraj Councij . of
- Indian Medicine, New Delhi, for the

year 1984-85, within the stipulated

period. {Placed in Library. See Nc.
1.T—2283/86].

II. Statement giving reasons for not
laying the Anmyal Report and Audited
dccounts of the Central Research In-

*  stitute for Yoga, New Delhi, for the
" year 1934.85, within the  stipulated

[19 MAR. 1986 ]

f
j

on the Table 1 50
period.
[Placed in L;brary See, No.
2184/86].

LT—

II1. Statement giving reasons for not
laying the Annual Report and Audited
Accounts of the Vishwayatan Yoga h-
ram_New Delhi, for the year 1984-85,
within the stipulated period.
[Placed in Library. See. No.

2285/86).

LT—

IV. Statement giving reasons for not
iaying the Annua) Repert and Audited
Accounts of the Central Counciy for
Research in Yoga and  Naturopathy,
New Delhi, for the year 1984-85, with-
in the stipulated period.
[Placed in Library. See.

2286/86}.

V. A copy each (in English and Hindi)
of the following Notifications of the
Ministry of Health and Family Welfare
(Department of Health), under sub-
section (2) of section 23 of the Preven-
tion of Food Adulteration Act, 1954:—

(i) G.S.R. No. 293(F), dated the
23rd March, 1985 publishing  the
Prevention of Food  Adulteration
(Third Amendment) Rules, 1985.

(ii)) G.SR. No. 587(E), dated the-
17th July, 1985 pub.ishing the Corri-
gendum to the Govermment Notifica-
tion No. 293(FE). dated the 23rd
March, 1985,

(i) G.S.R. No. 746(E), dated the
20th September, 1985, publishing the
Prevention of Food Adulteration
(Seventh Amendment) Rules, 1985.

(iv) A copy (in Hindi) of the
Ministry of Health and Family Wel-
fare (Department of Welfare) Notifi-
cation G.S.R. No. 748(E), dated the
23rd September, 1985 publishing a
Corrigendum to Hindi version of the
Government Notification G.S.R. No.
587(R), dated the 17th July, 1985.

[Placed in Library. See. WNo. LT—
2280/86 for-(i) to (iv)].

J Report (1984.85) on the working of
(he ‘Commiwmion of Railway Safety.

IL Notification of the Minlsiry of
Tourism and Cirll Aviation.
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